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(HIGH couRT oF ASSAM, runcnr-nrrro, Nazm nRADESH)

No. HC.VII-84/2003/ 11377lA
From Shri Saptarshi Garg,

Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

To, Shri Dibyajyoti Mahanta,
District & Sessions Judge,
Golaghat.

,d
Dated Guwahati the 2t November, 2023.

Sub Casua! Ieave.

Ref:- Your letter No. DJ(c)i 1 Ogt L I 23 dtd. 1 7. 1 1. ZOZ3.

Sir,

With reference to the above, I am directed to inform you that you have been
granted casual leave on 28.11.2o23t atong with station leave permission, from the
morning of 24'l,-'2o23, till the morning of 2g.LL.2o23, as prayed for. The next senior
most Judicial officer available at the station would remain in charge of your court and office in
your absence

Yours faithfully,

gL/-
JT. REGTSTRAR (VTGTLANCE)

/ 23-tr-23
Copy to

{ ,n"project Manager, Gauhati High Court.
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